I.Ramayan Manjhi son of Late Satyanarayan Manjhi aged 55 years belonging 1o 107, DaradifReserved) Bihar Vidhan Sabh

Declaration of 4ssets and Liabilities

dEt.!IEIs of the assets limmeovable;movable bank balance gte, bof myself,my spouse and dependents:

Year: 2012

a,Party-BIF give herein bolow the

I}Ependems.-z- T D‘EP‘EﬁdEI’It‘."rﬁ Dependents-4
Mo, - Description Sedf ouse b Deperdents-1 - Mame : :
Sr.No escrip Sp ame{S) ependents-1 N AR b
Mames Ramayan Manjhi Mrs. Balkesha Dew N.A M4 MLA M4
[i% |Cazh 28830.00 15450.00
]
Deposits in Banks,Finanancial 23915.98 0,00 D0 .00 0.00 D0
Institution and Mon Banking
Financial Comparnies
d ries and
(i) Em eebenny e il MH .00 0.00 0.00 0,00
in Comparties
(i} Other Financial s
Institutions, NS5 Postal LIC Rs. $3700.00 0.0 0.0 000 0.00 0.00
Savings,LIC Policies ete, =
vk Maotor Yehicles[details of Beloro BR-1P/2530(2006 S
hake otc MadeljRs, 255000.00 i ;
Scarpla BR-01 oo 0.00 0.00 0.00 .00
PB/3553(2011 Model Rs,
£8a272.00
[wi] |lewelory(pive Details of ED gm (Geld) Rs. K
0.00 [N} a. j 2
Weight and Value 200060.00 : i 0.00 g
{wi}  |Other assets,5uch as values
; A fi . 147722, 0.00 . 000 0. X
o iR 3 Arms for Rs. 147722.00 0.00 00 0.00
Mote: Value of Bonds/shares/Debentures as per the latest market value in Stock Excha nge in respect of listed compries and as per books

in the case of non fisted companies should be given.
Dependent here means a person substantially dependent on the Income of tha empioyee.
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{Nete: Properties In joint ownership indicating the extent of jolnt cwnership wil have to be indicated)|
- : i I e Dependent -2 |- Dependent-2 | - -Bependent-g
Mo, D Self 5 De dent-
Sr.MNo escription . & pouse Mame(s) pendent-1° MName Nins s o
i) Agricultur Land Location(s) 15 Kaththa st Balua[Rs.
[Survey Number{s) 18000000} Survey Mo, 441
Extent{Total Measurement) £ 442 Ancestal Land 4
i, ) [ K L
Current Market Value ‘Katha 18 dhur Rs. g L A0 R 0
15000000 Survey na.
1119,1120,280
i} Mon-Agrlcultural Land-
Locations) Survey
Numbeérs) Extent{Taotal
hfoosreos il Eirdang .00 0.00 : 0.00 0,00 0.00 0.00
Market Value
i) Building{Commerclal and Residential Fouse 1 Kaththa 5
residential] Location{s) fancestral) al Gyaspur for | dhur{residential plot) =
Survey Mumber(s] Rs.150000.00(5 Kaththa 18 . Rs.500000.00
Extent(Total Measurement] dhur} Survey no 116 e % iy B0
Current Market Valug
[in) Hause /Apartment ete- |
Location {s) Survey
t[Total
Number{s) Extent[Tot 400 0.00 6.00 000 0:00 i
Measurement ] Current
Market Value
5
v} Other {Such as Interest in 0.00 0.00 0.00 P 600
propertyl

2 | give herein below the details of my labilities/overdues to public financial institution and governmint dues
[Mote:- Please give separate details for each item)
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5r: Mo,

Description

Name & address of Bank/Financil
instituthon(sl/deparment(s)

Amount outstanding as on

Which Income Tax Return filled. Give also Permanent Account MNumbser|PAN) 'qZNPM 3?3'1 H PHH

Vet 7o be Filed

: 4 - .
{a) |l Loan from Banks 403125.00 on 31.9&2012
: (i}~ Loans from financial institutions " 000 : .00
- |{il) Government Dues: ' Dues 000 0.00
to department dealing with Government accommodation
" |(b) Dues ta departmeant dealing with Supply of water 0,00 0,00
£ Dues to departments dealing with Supply of electricity 0.00 0.00
(d)Dues to departments dealing with Telephones. 0.00 0,00
i Other dues, il any 0.00 0.00
(e} Dues 16 departments dealing with Government transport{inciuding Aircarft and oo 0.00
helicopters)
() lijlncome Tax including surcharge (Also indicate the assessment year upto

(lijWealth Tax (Alio indicate the Assessment year upto which Wealth Tax Raturn
filied.)

[iii} Safe Tax{Only in case of Proprietory business) =

| hereby deciare that the above details are true the best of my knowiedge and belief.

Placi: Signature

Date

Name: Ramayan Manjhi

Constituency m?.DarauJ! \l"ldh_an Sabha
Address: 123/124 Virchand Patel Path,Patna

Note: Please sign each page of the declaration
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